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In terms of the provisl-ons of the Pubtic 
Financial Institutions (Obligation as to 
Fidelity and Secrecy) Act, 1983 and other 
rel evant statutes governing the pub1ic 
financial institutions, the infM ma t ion 
relating to the individ ual constituents of 
the pub lic financial institutions cannot be 
disclosed and hence the names and other 
deta ils a sked in the question cannot be 
divulged. 

0C'Ccntralisation of Exc1ise Dcpanment • 
1958. SHRI M. RAMGOPAL 

R EDDY : Will the Minister of FCNANCE 
be pleased to state : 

(a) whether tnere is any proposa I unde.r 
considera tion of Government to decen-
tral ise Central Excise D epartment ; 

(b) if so1 the detai Ls thereof ; and 

f c) the extent to which it will be 
benefic ia f to the general public and the 
time by wh ich it will be decentral ised ? 

T HE MINISTE R OF ST A TE IN TH 
MINISTRY O F FlNANCE (SHRI S. M. 
K RISHNA) : (a) No, Sir. 

(b) and (c) Does not arise. 

Directives to Abolish Sr.1les Ta x and 
O ctroi on H1mdloom P rodurts 

1959. SHRI M. RAMGOPAL REDDY: 
SHRI O. Y. KRISH NA N : 

SHRI RAM VILAS PASWA N : 
SH R I AMARSINH RATHAWA: 
DR. VASANT KUMAR 

PANDIT: 

Will the Min ister of COMMERCE be 
pleased to state :. 

(a ) whether Cen t ra l G overnmen t have 
rtcent ly issued any directives to the State 
Governments to abolish sales tax and 
octroi on handloom products ~-

(b) if so, the names of such States 
which hav accepted 1he d irecti ves of the 
Central Government ; 

(cf whetl1et Government · propose ta 
abolish sales tax on sQme other 
items ; and 

(d) if so. the derails thereof? 

THE DEPUTY MINISTE R IN THS 
MINISTRY OF COMM ERCE (SHRI 
P. A. SANGMA) : ta) Central Govern-
ment have requested the State Government. 
to con sider a bo lit ion of ·sa les-tax and 
oct roi on handloom products . 

(b) The States of K a rnat a ka, Uttar 
Pradesh a nd Tripura and the Union 
Territories of Goa, D a m a n & Diu, Dadra 
& Nagar Haveli and Laks hadweep Islands 
have informed tha t they have a lready 
ex mpted ban d loom goods fro m sales- tax 
and octroi duty . Ot her State Govera-
ments are consid ri ng t he sugges tion made 
by the Central G o•,ernment. 

( ) ao d t d) The proposa l was for 
replacing sales tax by add itional exc ise 
duty . This was s tudied by an ex port 
Co mmittee for fi ve ite ms, na mely, Vanas-
pa·thi. Drugs & Medic ines Cement, Paper 
and Paper Board and Pet role um products. 
ln the conference held in November , 1983 
a large n ombe r of Ch ief Minis t er~ 

indicated their accept a nce of the scheme 
suggested by the Tripathi Committee for 
introduction of addi tional excise duty in 
lit u of sal.es.- ta ;'( , in principle. H owever,. 
some of the Chief M in i te rs indicated that 
tbey were not in a position io accepl th ;s 
scheme recommended by L he Tri pa 1 hi. 
Committee. As t hi s meeting Chief 
M in is-< ers resotved that effort~ s-hould be 
cont inued to bring abuut a consensus; 
amongst the S tate Governments 0n these; 
is'i ues. 

extile mills lying closed 

1960·. S HRI M. RAMG O PAL 
R EDDY: 

SHRI RAM VILA S PASWAN: 
SHRI HARISH KUMAR 

GA NGWAR: 
SHRI SATYANARAYAN 

JATIYA: 

Wifl the Minister o f COMMERCE be 
pleased to s tate : 
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(a) whether a number of textile mills 
have been lying closed in various Stales 
of the country ; 

(b) the names and number of such 
textile mil.ls which are lying closed in each 
State. 

(c) the number of labourers workers 
affected due to the closure of those 
mills ; and 

,, 

( d) whether Government proposed to 
take over all such textile mills to provide 
jobs to the affected workers ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF COMMERCE AND lN 
THE DEPARTMENT OF SUPPLY 
(SHR{ NIHAR RANJAN LASKAR): 
(a) As on 3 )-6 -1984 sixty two cotton 
textile mills in the country were lying 
closed. 

(b) A statement giving the names of 
these textile mills is aHached. 

(c) About 1,09,700 workers were on 
roll on these mills. 

(d) There is no such proposal under 
the consideration of the Government. 

Statement 

Nam~s of Corton Text ii( MiJIJ Closed as 
on 30-6-1984 

I. Andhra Pradesh 

I. Dewan Bahadur Ramgopal Mills 
Ltd. Elchiguda, Secunderabad. 

5 Kaitash Mills Pvt. Ltd , Umbergaon. 

6. Manekchowk & Ahmedabad Mfg. 
Co. Ltd., Ahmedabad. 

7 Bhalakia Mills Co, Ltd., Ahmedabad. 

8. Marsden Spg, & Mfg. Co. Ltd., 
Ahmedabad. 

. 

9 Monogram Mills Co. Ltd., 
Ahmedabad. 

JO. Silver S. Cotton Mills Ltd., 
Ahmedabad. 

J 1. Aryodaya Spg. & Wvg. Mills Co. 
Ltd., Ahmedabad. 

12. Ahrnedabad Cotton Mfg. Co. Ltd., 
( Bagicha Mill) Ahmeda.bad. 

11. Pcasad Mills Ltd., Ahmedabad. 

l 4. Tarun Commer ial Mills Ltd., 
Ahmedabad. 

15. Sarnagpur Cotton Mills Ltd., No. 2, 
Ahmedabad. 

16. Abhay Mills Ltd., Ahmedabad. 

J 7. The Commercial Ahmedabad Mills 
Co. Ltd., Ahmedabad. 

18. New Swadeshi Mills of Ahmedabad 
Ltd., Ahmedabad. 

J 9. Manju•shri :rextiles, Ahmcdabad. 

20. Maharaaa 
Porbandcr. 

Mills Private Ltd., 

21. Sree Yamuna Mills Co. Ud., 
Baroda. 

1 B .h 22. Navjyot Mills Ltd., Kadi. I . I Qf' 

2. Bihar Cotton Mills Ltd., PhuJwari-
sberif, Pat~;t. 

Ill. Gujarar 

3. The Fine Knitting Co. Ltd.,. 
Ahmedabad. 

4. Gujarat Spinnin1 Mills. Ahmedabad. 

23. Sree Vrajesh Textile Mills Pvt. Ltd ., 
Pctlad. 

IV. Harya/Ul Spg. Mills~ 

Hissar Textile Mills Hissar • • 
Elson Cotton Mills, Ballabbagarb. 

24. 

25. 

26. Usha Spg. & Wvg, Mills. Fai::idabad. 



231 Written Arrswen AUGUST 3, 1984 Written An.JwerJ 

V. Karnafaka 

27. Srce KrishQa R;:ijendra Mills Ltd. 
Mysore. 

VJ. Madhya Pradesh 

28. Hope Textile Unit No. J. (Nandlal 
Bhandari Mills), Indore. 

29. Hope Textile Unit No. 2, (Rai 
Bahadur Kannaiyalal Bhandari 
Mills), Indore. 

Vil. Maharashtra 

30. Mukesh Textiles Mills t P) Ltd., 
Bombay. 

31. Dradbury Mills Ltd., Bombay. 

32. Kohinoor Mills Ltd., No. 3, .Bombay. 

33. Sreeniwas Cotton Mill~ Ltd, 
Bombay. 

34. Aurangabad Zilla Sahakari Soot 
Girni Ltd., Aurangabad. 

35. Kiran Spg, Mills, Thana 

VJII. 011ssa 

36. Orissa Spinning Mills Co. Ltd., 
Rajgangapnr, Orissa. 

37. Bhaskar Textile Mills Ltd., 
Jbarsuguda. 

• 
38. Kalinga Weavers Co-operarive Spg. 

Mills Ltd., Dhenkani. 

IX . Raja~1ha11 

39. Jaipur Spg. & Wvg. Mills Ltd . ' Jaipur. 

40. Krishna Mills Ltd ., Bea.war, 
Rajas than. 

X. Tamil Nadu 

41. Binny Ltd. (Buckingham Ir. Carnacic: 
Mills Co. Ltd. Madras. 

42.. Sree Kothe dararn s pg, Mills, 
Madurai .. 

43 .. Sri Padma Mills, Coimbatore. 

44: Tamil Nadu Spg. Mills Ltd., 
Tirupur. 

45. Sree Janardana Mill Pvt. Ltd., 
Coimbatore. 

46. Jallaram Spg. Mills, Coimbatore. 

47. Shree Katheri Textiles Pvt. Ltd , 
Coimbatore. 

48. Govindharaj Spg. Mills, Tirupur. 

49. K'1rur Mills Ltd., Karur. (T.N.). 

50 . Sree Bari Mills Pvt. Ltd ( CCBE) 

51. Sree Rangavilas Gng. Spg. & Wvg. • 
Mills Ltd., C('imbatore. 

52. Anandak:umar Mills Ltd., (CBE) . 

· ~ 3. Radha Spg. Mi lls Tiru pur (TN). 

54. Seothuram Spg. Mills Pella.dhi. 

)(/. Uttar Pradeslr 

~5. J. K. Mfrs. Ltd., Kanpur. 

~6. Modi Spg. & Wvg . Mills Co. Ltd.~ 

Modinagar (Modi Yarn Mills No. J. 
B Unit~ 

XII. West Bengal 

57. Swan Mills Ltd, Unit Basanti. 
Colton Mills) Panihatti. Paaihatti • 
Calcutta 24 Parganas. 

58. Bangodaya Cotton Mm~ · Ltd , 
Panhali. 

~9. fndia Linoieum Ltd. Victoria 
Division) Shudhry, Howrah . 

60. Poddar Project Ltd., Tartalla Road,,. 
Cak:u1ta. 

Xlll. Delhi 

f>l. Swatantra Bharat Milts, New Delfri - . 
XLV. l'ondicherr}' 

62. Anglo French Tcx,iles Ltd. Pond'-' 
~berry. 




